
MA 15, 1979 aers Laid 2

A ERS LAID ON THE TABLE

Bud et   Esti ates of   Da odar 

Valley  Cor oration for 1979-0 
and a State ent for not layin  in 

Hindi.

THE  MINISTER  O  ENER  
(SHRI . RAMACHANDRAN)  I 
be to lay on the table —

(1) A coy of the Budet Esti
ates of the Daodar Valley Cor
oration  for *he year 1970-fiO 
under sub-section  () of section 
 0f the Da odar Valley Corora
tion Act, 19.

(2) A stateent  (Hindi  and 
Enlish versions) exlainin  rea
sons for not layin si ultaneously 
Hindi version of the Budet Esti
ates  of  the Da odar  Valley 
Cororation for the year 197,9-flO.

flaced in Library. See No. LT— 
79

Indian  Electricity  {irst  Aend
ent) Rules, 1979

THE MINISTER O  STATE   IN 
THE  MINISTR  O r  ENER  
(SHRI JANESHWAR   MISHRA  
I be to lay on the I able a coy of 
the Indian Electricity (irst A end
ent) Rules, 1979, (Hindi and En
lish versions) ublished in Notifica
tion No, .S.R. 170 in aette of 
India dated the rd ebruary, 1979, 
toether ith Corriendu thereto 
ublished in Notification No. .S.R. 
5 in aette of India dated the 
rd March, 1979, under sub-section 
() of Section  of the Indian Elec
tricity Act, 1910, [laced in Library. 
See No. LT— 579.

Annual  Re orts and  Revie s of 

Central Institute o  lastics ENI
NEERIN AND TOOLS, MADRAS OR 197- 
77 and 1977-7, and  Bon ai aon 
Refinery and etroche icals  Ltd., 

Bon ai aon for 1977-7 ith state

ent OR DELAlf.

11  hr* THE MINISTER O STATE  IN 
THE MINISTR  O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI NARSIN H ADAV) t
be to lay on the Table—

(1)  A coy each of the folloin 
aers (Hindi  and Enlish  ver
sions) —

(a) (i) Annual Reort  of  the 
Central Institute of las
tics  Enineerin  and 
Tools. Madras, for  the 
year 197-77 alon ith 
the Audited Accounts.

(ii) Revie by the overn
ent on the orkin of 
the Central Institute of 
lastics Enineerin and 
Tools, Madras, for  the 
year 197-77.

flaced in Library See No. LT-— 
79

(b) i) Annual Reort  of the 
Central   Institute   of
lastics Enineerin and 
Tools, Madras, for  the
year 1977-7 alon ith
the Audited Accounts.

(ii) Revie by the overn
ent on the orkin of 
the Central Institute of 
lasucs Enineerin and 
fools, Madras, for  the
year 1977-7.

(laced in Library. See No. LT— 
779).

(2)  A coy each of the folloin 
aers (Hindi and Enlish versions) 
under sub-section  (1) of  section 
19A of the Co anies Act, 195 —

(i) Revie by the overn ent 
on  the orkin  of  the
Bonaiaon  Refinery  and 
etrocheical*   Liited, 
Bonaiaon,  for the  year 
1977-7.


